
Government of Goa
Directorate of Health Services

Special Cell, Campal, Panaji - Goa. Tel. No. 2225646 Fax No. 2225567

=====3=-i:=#
No. DHS/Sp.Cell/(NGT)/2o22-23lLG2+ Dated: L\ 10312023

============

To,
The Under Secretary (Revenue-Il)

Revenue Department,
Secretariat,
Porvorim-Goa

Sub: Action taken report for onward submission to Tribunal
Ref: Letter No.1/5213 12023-RD14582 dated 15l02l2023

Sir/Madam,

Forwarding herewith the compliance status of reports regarding Order

Passes in M.A 98 12022 in Original Application No. IBO 12021 (CS) with respect to

Directorate of Health Services, Goa. There is no data gap in Covid-19 waste

disposai.

Minutes of the Meeting of State and District Levei Monitoring Committee

are enclosed for information.

Monitoring I Goa Waste Management Committee iS Conducting monthly

review meeting also doing supervisory work of Bio Medical Waste in State of Goa.

Yours faithfully,

Director of Health Services

Copy to:

1) The Under Secretary Health (Health-Il), Public Health Department, Porvroim

w.r.t. letter No. 25l 1212O22-llPHDl356 dated 06l03l2023
2)The Mamlatdar-in-Collectorate, Office of the Collector & District Magistrate,

South Goa District w.r.t. letter No.89/1/DMC/Bio Medical Wastel2023l167

dated 06l03l2023
3)The Disaster Management CeIl, South Goa District, Margao w.r.t email dated

09lo3l2023

State Action taken in compliance of BMW
Rules, 2016

Action taken in compliance of Hon'ble
NGT Direction

Constitut
ion of
State
Advisory
Committe
e

No. of
Meeting
held

District
level
monitoring
Committee

Meeting
convened
and
MOM

Constitution
of State
Level
Committee

Meeting
convened
and
MOM

District
level
monitoring
Committee

Meeting
convened
and
MOM

Goa
(inputs
reporte
don
04-o4-
w2e

The state Advisory and District Level
Monitoring Committee(s) in the state of
Goa were constituted on 09:05:2019.
The MoM are shared at Annex-4

Complied. Copies of Minutes of both
the Districts are enclosed.
NGT committee looks into the matter of
BMW
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l'he Collector, Collectorate Buildi,
Complex, It4argao, Salcete * Goa.
The Collector, Collectorut. tri,Of frv v.vrrvvLvr, vurrvvlurdrtr Duuurllg, 1\ortn uoa, uppostte Municipal Garden, panaji _
Coa.

The Member SecretarV, South

iomplex, Margao _ Goa

L\
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26.

The Captain, Captain of Rorrs Oepart,.,rent, Covt
Panaii- Goa.

Dayanand Bandodkar Road,

I'he Director, I)irectorate of Fislieries.
Goa

I
I

L_-_

'fhe Director, f)epartmerit of En Patto- Panaii- Goa
The Director, Depaiin,e,.,t crf Uib"', n.r.iffit ffra*
fclwers, Patto, Panaii - Goa
The Director, Directorate of tnctustrG, Tracle & i-GoaIegrye!9r.Ug.l"r"t. i - Goa
The Dilector, Directorate of Heiltf

The Managing Dir.ecto.,Goa Waste
Goa \4edical Barnbolim - Goa

The Managing Director, Goa InclLlstnal

661



-i7 -[
_l
28 

i

,t -f

TlleD rtr., i. r.l i reir.i at.- c,T ivI *;@nstitute Menezes

Brg-ugit=le.li:i::--sg1-----:-------; -- = ;;6il;i;;;Filti-Go;,fhe Director. Director.ai" "i 
lfi;i'lt,,=. I(rishi Bhavan, To'-*, -;_ .,. :
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htrg"", B"{dar- G"". 
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The Chief Engineer-I, Public Wt'L' l
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Panaji'
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.:.- 
-' D-Ma n, Sh'v*ahar, Bensaiuru * 56007e'

31.

32.

33.

sub: oorder, Pronounced by the [lon'hleNGT, Principat B-elch' New Delhi in

the matter of Appti.ation no. 506 of 2018 dated 1610112019

Sir/Madam,

withreferencetotheabovecitedsrrbject,pleasefind

Minutes of the 24th State Level Committee (SLC) meeting

2022 for Your reference'

enclosed herewith the

held on 8th November

Yours faithfullY,

t;
Dr. Shamila Monteiro

. (Member SecretarY)

Gia State Pollution Control Board

Copy to:

1. Office CoPY

7. Ciuard File
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inrrtes of the 24tr' State Level Committee (SLC) Meeting held on g6
I\ovemb er 20ZZ at 12.00 p.m. under the Chairmanshit, of Chief

Sec ret a ry, at Conferen ce-roo nl, 2nd fl oor, Secretariat, Alto_porv0rim.

lwenty-fourth State I.evel Committee (SLC-Goa) meeting was held on ge

November 2022 (Tuesday) at 03.30 p.m. under the Chairmanship of Chief Secretary in
the conference hall of the Secretariat to review the follow-up action / status-update from
stakeholder departments / corporations concerned in response to the NGT matter (i.e. O.

A. no. 606 of 2018 - Solid Waste management Rules).

Tire following officials were present during the said meeting -

l. Shri. Purreet i(urnar Goel, 1as, chief Secretary, Govt. of Goa.

2. Shr'i. Arun l(umar Mishra, 14s, Secretary, Environment.

3. Mrs. Siddhi Harlarkar, Director, Department of panchayats.

4. Mr. Levinsou Martins, Director, Dept. of Science, Technology &. Waste
Management / Managing Director, Goa Waste Managem.ni.Corporation
(GWMC).

5. Shri" Dashrath M. Redkar, Director, Department of Environment & Climate
Change

6. Dr, Geeta I(alcodkar, Directro, Directorate of Health Services (DHS).

7, Shri. G' P' Pilan-rekar, Director, Department fo Urban Development (DuD).

8. capt, Premlal Sirsaikar, Deputy captain of ports (cop).

9. Mr. Amar K. Vazirani, M. D., SIDCGL.

10.shri. James Mathew, chief Town planner, Administration.

1 1,Dr. Pradip Sarmokadam, M.s. Goa state Biodiversity Board (GSBB).

l2.Shri. Santosh Mahale, C, E (l), pWD.

13.Shri. Shivanand Wagle, Deputy f)irector, Directorate of Agriculture.

14.Mr. Rajendra I(hanna, SIDCGL.

i 5.shLi. sachin Ambe, M. E. (II), Corporation of city of panaji (ccp).
I6,Siri. Nildil Gawade, SiDCGL.

17.Shri. Bento Thomas, Asst. Manager, GWMC

" ""'Page 1 of 5
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the

and

l B.Shri, Shouken Teli, Engineer, GWMA.
I9.Shri. Ashish Vadyekar, G\ /N4C.

20,Dr. (l\4rs.) Sharnila
Board (GSPCB) / N{.

I\4onteiro, I\4ernber Secretary, Goa State pollution Control
S., (SLC-Goa),

about the purpose of

2022. Subsequently,

At the outset, Mernber Secretary, sLC appraised the Members
rrreeting as the last nieeti.g (i. e. 23'd) was helcl on 05,h April
as instructed by the M,S, (SIC-Goa) and with the permission of the Chair, Dr.

Mohan R. Girap (scientist - c,, Goa-pcB) briefed the members that:

1. As per the NGT order dated 3l't May z}zzin the instant matter_

a' Appearances of the State Chief Secretaries have been rescheduled and
State of Goa, through its Chief Secretary, has to appear before thd NGT,
Principal Bench, New Delhi on 2nd March 2023 ttrrougrr video conferencing
(VC).

b' Henceforth, the present matter will primarily deal with the issues of solid
rvaste (SW) and Sewage management related matters only. Thus, it will
include the institutional mechanism by various local authoritie s (village
panchayats and city corporations / municipal councils) as well as stakehold.,
departments concerned to comply with (a) provisions of the Solid 'Wasto

Management Runes,'2016 including remediation of legacy-wastes and (b)
effective management of sewage with treatment capacity and data-gaps, if any
vis-d,-vis tirnelines to address the gaps

Fufiher, members were appraiseci that the State has submitted the euarterly
Progress Report (QPR), as per the status submitted by alt local authorities / GV1MG,to
the CPCB (in the prescribecl forntat - Annexure - Al for the quarter ending-Ju ne 20ZZ
and is in a prooess of sr"rbmitting the reporl for the last quarl er (i.g, fro* July *
Septentber 2022) by this week-end 

r

Later, Chairman, SLC instructed M.D., GWMC to appraise the status of'.o**on
solid waste treatrnent facilities as well as remediation of legacy wastes in the State. Mr,
Bento Jlhomas, Asst, Manager, GWMC briefed about the on-site status of full-scale
operations of the saligao swr plant (250 TPA capaciQt), trial-run of cacora SWT plant
(100 TPD capacity), Bainguihim swJ plant (250 TPD capacity)* challenged by the

Page 2 of 5
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7
ainguinim Citizen Forum and admitted in the Hon'ble Supreme Court and Verna SWT

;:lant cor-rpled rvith waste-to-energy plant (250 TPD capacity) * awaiting issuance of

environrnentai clearance (EC) by the State EIA. I{e also infqrmed that the Hon'ble High

Court o1'N4umbai at Goa is also monitoring the solid waste related matters through Suo

Moto Writ Petition (SMUIP) no. 02 of 2007 and seeking compliance from'iocal

authorities (Village panchayats, City corporation and Municipal councils) from time-to-

time w,r.t. setting r"rp of Material Recovery Facility (MRFs').

M,D., G\ MC also informed that wastes along the National Highways is also

being collected and disposed-off however, waste collection and disposal mechanism

along intemal roads, falling within the jurisdictioru of panchayats / municipalities, need

to be addressed. In response to this, Chairman, SLC-Goa directed O/o Urban

Development and Panchayats to take appropriate action in addressing the wastes,

including black-spots, if any, along internal-roads. On informing that Cacora SWM

plant, which is current trial operations, is receiving only about 2 tons of waste per day,

he instructed the Department of Panchayats to initiate and set up a institutional

nrechanism so that wastes from surrounding villages also get treated in the said plant

which has a treatment capacity of i 00 TPD. He suggested that 80% of the said treatment

capacity needs to be achieved by end-January 2023. Similarly, he also instructed

GWMC to complete the procedural compliance I legal intervention in setting up of
plants at Verna and Bainguinirn by March 2023"

Subsequently, he decided to review the status regarding sewage-related matters

orr 17'h November 2022 at 11.30 a.m. ancl instructed the officials concemed from the

O/o SIDCGL, PWD, WRD to present the status therein.

The meeting ended with thanks to the Chair.

\->-
Dr. (I'&s.) Shamila Monteiro

M.S. (SLC-Goa) / M.S. (GSPCB)

Page 3 of 5
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OFFICE OF THE COTLECTOR & DISTRICT MAGISTRATE
SOUTH GOA DISTRICT,

h':lagisterial Section, Room No. 435,4th Floor, Matanhy Saldanha Adminishstivs
Complex, South Goa District Margao Goa.
Phone: A832-2794810 Fax No:081i2-2794402

Emaih masbr-colsr goa@,nic.in

No Date: 13 n6n022.

n{INUTES OF Tm MEETTNG ml,b ON 24l0s/2022 AT 11:00IN rm CONFEnENCE
flALL ROOM NO.438. MATAXHY SALNAIVHA AI}MIFU$IRAIIIIE COMPI,EJL

cg. LLECTORATE SO[],IU GOA,AS PERDnECTTNrSS
rrqr vpE 0RDERDATED 101M12019 II\I 0

The meeting was presided over by the District lvlagisfiate, South Goq Kum. Jyoti

I{rrrnari, IAS. The list of officers uiho attended the meeting is annexed at Annexure A

The officials from the Goa Waste ldanagement Corporation, Director of Enndronmen!

Dfuectorate of Mines, Forest .Deparhent Sewerage and Lrfrastruchral Development

Corporation Goa Limited, Public Works Deparhnent, Deparhent of Science and Technology,

Coinmercial Tax were not present for the meeting. r

At the outsert the District lvlagistrate welcomed all the officials present for the meeting and

s;tar ted with the review of the Garbage lv{anagement Sites from atl the Block Development

Oflicers, which is as under:

1) Block Develonment 0fficer. Ouenem

srl^
NC.

NAME OF
v.P.

CIIRRENT
STATUS OF
THE MRT'

I.,A]\ID

FUNDS REMARKS

J Ambaulim Yes,
)ilvthF.c

MRF shedcompleted.

') Assolda Own land Yes,
)CVthF.C

MRF shedcompleted.

a
J Avedem -

Cotombi
No land . Cluster with V.P. Assolda and MOU

sisr&d
4 Bal1i-

Adnem

-

Identified. Yes,
Liberation

fimd.

Temporary Garbage shed site is functional
in Sy-No.47i11 village Balli. Panchayat has

resolved for reconsfuction ofold gram

Panchayat house (Ground + 2) for building
of MRF under Sy.No.47l1 1 village Balli

near Village Panchayat. File forwarded to
DOP for approval for appointnent of

consultant on 12 I A4 D022.
DM (S) inquired if the site is inspecte4 to
vihich the GSPCB informed that the same

is done last year.

5 Barcem-

Quedem

No land Temporary Garbage shed site is firnctional
in Sy.No.54l0, Barcem Village.

6 Caurem-
Pirla

Identified Yes,
)cvthF.c

1. Temporary Garbage Shed site is
funstional in Sy.No.10l20 village Pirla of
V.P. and is inspected by the Committee,

anoointedbv Hon'ble Hish Court.,'rd r

i-L eed) 4-a -t rrru

I

( df",-"r
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ffiorderisissuedon
Agn5l2022for 90 days as there u'as change

in site from Sy.No.3/1 to Sy.No.5/1 of Pirla

Village (Perrranqnt ShedJ' -

7 Fatorpa-

Quitol

Identified. Temporary Garbage shed slte ls runcrlonal

in Sy.Uo-aZ1 village. File forwarded for

transfer ofland to Director ofPanchayats,

Panaji (Permananent shed). Sy.No.43l2

village Fatorpa. .

8 Molcomem Identified. Yes,
)ilvthF.c

MRF shed completed.

9 Morpirla Land identiEed
1/4V.P.

Molpirla.

Liberation
Iunds.

FiIe tbrwarded tor Admlrusrauve
Approval on 13 I 05 12022.

Sy.No. 1/4 village MorPirla"
Santakoteshwar Devasthan.

10 Naqueri-
Betul

ldentified" NOC obtatned tor tano anq v.r. ras

forwarded resolution for appointrnent of
RCC consultant' Sy'No' 85i 1, village

' Quitol.
The BDO also irformed that the said

coffitruction is Ground = 1.

Panchayathad identified land for
construction of MRF.

2. P anchay athas identified land under

Sy.No.160i2 VagonaXeldem and file
forwarded for Administrative Approval ort' 

0910s12022.

11 Xeldem Identified
Sy.No.160/2 at

Vagona
Xeldem.

xvthF.c.

The DM (S) dfuected the Goa Pollution Conlrol Board n inspect sites wherein shed is

being buik in praximity of the Panchuyat gha*
(Actian bY : The BDO QueP em/GSPC ; ;)

2) The Block Ilevelonment Offrcer. Ponda.

sB-
NO.

NAME
oF v.P.

CUNNNTT STATUS OF THE MRF I.ANI) F'UNDS

1 Bandora The existingMRF shedis available-
Panchayat

tund

2 Betora -
Nirankal

fne existing MRF Shed is available with the Village
Panchayat in Sy. No. z34tl-Aadmeasuring an area of

60 sq. mtrs.

AIso, appliedto Communidade landin Sy. No' 6312

admeasuring area 5000 s9. mE -,-------:-

)ilV F.C.

3 Betqui -
Candola

fne existing IrlIRf Shed is available with the Village
Panchayat in Sy. No. gTlL,admeaswing an area of 40

sq. mts.
Also applied to Communidade land in Sy- No- 15210

admeasurins area 5000 sq. mtrs. and awaited forNOC

)OV F.C.

4 Bhoma-
Adcolna

Th" e-isfing MRF Shed is available with the Village
Panchayat in Sy. No. 1910 admeasuring an ateaof 70

sq. mtrs.

Also applied for IDC laod ao! gwaited &1N99 -

)OV F.C.

5 Borim The existingMRF shed r1ryatlallt )(V F.C.

6 Cundaim MRF shed is under oonstruction in Sy.No 601!. XV F.C.

7 Curti-
Khandepar

lrm.f SneA work is in progress in Survey No.82l0 &
83/05 admeasuring an area of 500 sq. mq1-

Panchayat
Fund

I Durbhat tte existine MRF Shed is available with the Village
Panchayat in Sy. No. 5/8, admeasuring an area of 60

sq. mts.

.RDA

Scheme

)(
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Also applied for Private land owner in Sy. No.5/8, and

NOC awaitedfromovmer.
rhe existinemF Shed is available with the Village

Panchayat in Sy. No. 3Ml0 admeasuring an area of 28

sq- mtrs.
Also appliedto communidade land in Sy. No. 337

admeasuring an zrea of3000 sq. mtrsi. andNOC
auaited-

The existing MRF Shed is available with the Village
Panchayat in Sy. No. 35313, admeasuring an area of 28

. sq. mts.
Also proposed newMM shed Sy. No. 335/3

admeasuring an arca of 150 sq. mts. Tendering
process is in progress.

The existingMM shed is available.

The existingMRF shed is available in Sy. No. 211

ing an area 60 sq. mtrs
MRF Shed work is in progress in Sy. No. 999/1

an area of 150 sq. mtrs
The existing shed is available with the Village
Panchayat in Sy. No. 5613 atDeulwadaMarcel

admeasuring ararcaof 80 sq. mtrs.
Also appliedto Communidade in SY. No. 50/1 and

awaitedforNOC.
The existingMRF Shed is available withthe Viilaee

Panchayat in Sy: No. 207 D admegsrrlmg an area of 42

sq. mtrs.
Also appliedto Communidade landin Sy' No- 207i3

insarea 850 sq. mfis. andawaitedforNOC
The existingMRF Shed is available with Village

Panchayat in Sy. No. 30711-14 admeasuring an area of
Veling-

PriolCunco
liem

The existing shed is available withthe Village
Princhayat in Sy. No. 233i3 admeasuring an area of 35

sq. mtrs.
Also applied for Communidade land in Sy. No. 48/1

admeasuring area of 500 sq. mtrs. and awaited for
NOC.

The existing MRF Shed is available with the Village
Panchayat in Sy. No. 203/3 admeasuring an area of 40

sq. mtrs. and in Sy. No. 203/1 ridmeasuring nateal25

The existingMRF shed is available.

(Action by: The BDO Ponda/Adminisfifrrive of Corunanidode of Cmtral Zone)

3

3) The Block Development 0ffie9. Sansuem

sG,
N(}"

NAME
oF v.P.

CURBENT STATUS OT TEE MRF
LAI\ID

I.UNI}S REMARKS

.,.]
. ; l;ii

1 Uguem MRF having an area of 40 Sq. mts. is

exising in Sy. No. 2613 ofYrllage
Uguem

)ilvth/xv
Finance

Commission
grants 

.

WRD allotted
additional area of500

Sq. mts. Of land in
Sy.No.26l3 ofvillage

Uguem forthe
Construction of I

MRF.

2" Bhati Panchayat proposed construction of
MRF in Sy. No.12 of Village Bhati in

)ilvth/xv
Finance

.i

o Marcaim XVF.C.

10 Panchawad
i

Panchayat
Fund.

1,1 Queula XV F.C.

12. Quedm )(IVF.C.

l3 Shiroda )ilvF.c.

l4 Tivrem-
Orgao

)(rVF.C.

15 Usgao-
Gaqjem

Panchayat
firnd

i6 Panchayat
fund

17 Verem-
Yaghurme

)(tVF.C.

18 Volvoi )ilvF.c.

19 Wadi
Talauiim

)ilv;F.c.
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j 
iflffiff$fffilf

their own land having area of 300 Sq.

mts. The work of construction ofMRF is
pending for Tendering procedure by the

VillagePanchayat. NIT approval is

Panchayat proposed constuction of
MRF in Sy.No.3/1 ofViliagePorteem.

The rvork of construction ofMRF is
pending as the land allotment is pending

Panchayat identified private land in Sy.

No. 105/1 of VillageNeturlim. work of
construction of MRF is Pending for
tendering procedure by the village

Panchayat.

Land identification under process.

MRF shed completed in Sy.No.85/8 of
village Sanvordem.

MRF shedcompletedin Sy.No.150/1 of
village Kalay.

@

V.P. usingtemporirry
shed arljaceul 1o

Panchayatbuilding
for storing of

V.P, using temlroraly
shed in Sy.No.S0/B of

Village Netruli
adjacent to Panolraytt
building for sttrinl;

V.P. using teml,{)rirry
shed in Sy.No" 17,5/1

for storing gartlagr;.

4) The Block I)evelonment Officer" Mormugao

.(Action by: The BDO Sangue,r$

sR-
NO.

NAME OF
v.P.

CI]RRENT STATUS OF THE MRF
I"ANI}

FTINDS REM,ARI(:t

I Cansualim -
Arossim -
Cuelini

Site identified by the YP for which the work
was tendered is objected by localq hence

new site identifiedby V.P. for whichN0C
is obtained. AwaitingNOC for approach

road-
Will be received within 15 days.

)ilvth
Finance

Temporary
shed is

constructed in
Sy.No.23l2 on

arcaof 70
sq.mtrs.

2 Chicalim Workcompleted- KVth/
Panchayat

Fund
3 Chicolna

Bosmalo
Work completed Panchayat

Fund
4 Cortalim Workcompleted )(rvth
5 Nagoa Work completed )ilVth
6 Majorda-

Utorda-
Calata

New site identified.
Permanent MRF shed proposed on

Panchayat fund in Sy.No.107/7 is opposed
bythe Gram Sabha members. Nowthe

Panchayat is in search of newMM site for
permanent MRF structure. '

)ilvth/
xvth

Finance/
Panchayat

Fund

Temporar.y
shed is

coflstructed irr

SY,No.4/4 tn
area of 38.-5?.

sq.mtrs.
7 Quellosim Work completed- Panchayat

Funds
8 Sancoale Work completed. Panchayat

Funds
9 Velsao -

Pale -
Issorcim

MRF work in progress. Navy has issued
NOC.

Opposition from locals, howevel the work

)ilvth
Finance

Commission
gants

t

ltl

l

r.-il

i

'3. )ilvth/xv
Finance

Commission
grants

4. Neturlim
'xvth/xv

Finance
Commission

grants

t. Rivona )ilvth/xv
Finance

Commission
srants

6. Sanvordem xvth/xv
Finance

Commission
sranLs

:7. Kalay )ilvthi xv
Finance

Commission
sranls

ti
ii
:ll

t1]l
ili
ii
iii
iril
il'..

lll
lli
ii
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willbe complst€d.
The Deputy Director of Panchayat (South)

informedtlxthe work will be completed
soon.

10 Verna Work completed- )ilvth
Finance

The DtuI (S) dfuected to silbmit the rqtafi
' {la.rsaulim - Arossim - Cuetfun, Maionla - Utorda

wtt k tlmettnes of c omPtdon of work

-5) The Blockllevelonment Officer. Salcete

in the mstten of MRF rqatuling VP-

- Calala and Yelsao - Pale - Issorcim

(Aettan hy: The BDO Morrugoo)

C[IBRENT STATUS OF THE MRF LANI}NAME OF
v.P.

Retendered as no 1 is bidding tender.

100 Sq..mfis temporary shed exiqq
Work in progress, will complete in 2 months.

Work Order issued.

Wort< in progress will be completed in 1 month- Only
will be inaueuratedin a month

neport sent to DOP about Panchayat not interested to
constructMRF

New land identifie4 BDO took a meeting with the

SneA of f OO Sq. mtrs. ConsEuction in process is

New site is isolated place and no close habitation-

20 sqmt& Dry garbage shed is constucted in Sy.

No.ZSltt for dry waste and willbe extended by the

Panohayat Panchayat has tendered 200 kg OIYC for
wet waste treatment.

Terhnic4l sancfi on obtained. File'forwarded for
Adminisfiative approval' Temporary shed exist of 60

sq. mfis. In Sv.No.1/i
MRF shedconsfructed-Rumdamol

-Davorlirn
MRF shed construct€d.

Nohceffig tender file returned by Technical Cell

to the V-P. to comply with certain observation'

--kgh Cout dismissed writ petition objectrng the

construction of MRF shed by villagers. The work will
be resumed in next 15

)1,

ffi
t,

l

I

SR.
NO"

E'tINDS REMARIq

Yarca Work in progress. Yes

2 Colva Yes

-) Cana -

Benaulim

Yes

4 Betalbatim Yes

5 Nuvent MRF shed alreadv exist NA

6 Seraulim MRF taken on lease. Yes

7 Orlim

- 

I!m.F shedalreadyexists NA

6 Carmona MRF shed already exists NA

9 Loutolim MRF shedakeady exists Yes

10 Raia Yes

Yes.1l Rachol

12 Curtorim Yes

13 Camorlim MRF site already exist NA

14. Cavelossirn MRF site already exist NA

l5 Vehm Yes

I6 Davoilim -
Dicarpale

Yes

I'I NA

l8 Aquem
Baixo

NA

1,9 Chanflor-
Cavorim

Yes -t

20 Macazana MRF shed exist. Yes

2l Guirdolim Yes

22 Navelim MRF shed alreadYexist. NA

23 Telaulim NA
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I

Fanchdyat has obtained administrative approval from

the Dir. Of Panchayat for const of new MRF shed in
sy. No.254i1 (part) at Oilemol, WardNo.VI, whereas

tie matter is Jub -judice before the Adminisfrator of
Communidade, South Zone Margao. Temporary shed

T0ll areaof 20 sq. mtrs.

MRF shed already constmcted.

FGffi to Tecrxrical Cell for NrT

Fanchayat h* identified own land in Sy.No.36/15 for
temPorary shed-

Chinchinim
Deussua

The DM (S) ilhec*d to submit the tEort in the fiDfrefi of MRF regurding v'1"

Carnfim, Cotva and Chandar - Cavoriruwith timelines of completion of work

(Action by: The BDO Silct:.:i

Q The Block I)evelonment Oflicer- Canacona

REMA]IT{,$

V.P. has ,ssuil tvotk oro*i ori*l
started construction o{

permanent MRF in SY. htei.

745D &.14513 and due t,r

objection raised by villagtrs,
has been stopped and thc

Panchayat is in Process to lettlc:
the matter and now the

contractbr has started the rvorli
ofMRF (Plint leve

Permanent shed is comPlrt,:il
and firnctional.

ffii;i
and functional.

Temporary shed availabk in
Sy.No.288/1 admeasuring tlt)

mts. and is frrnctiourl.

fi.d
Perrnanent shed is conrPlttr:d

and functioral.
m't;l

and functional.

The DM ($ dheAen to subrrttt the rcport tn the mfitefs ol MRF rugaillng VP. Cula

and Gaa ndengrem wich tinulinq of conpletion of wotk-

{Actionby: The BDO Cunacottts)

C]URRENT STATUS
OF THE MRF I,AI{D

YesQilVth
F.C.)

200 Sq. Mts. CV.P. Oum
land)

Work in progress

Cola
Sy.No.14312

Agonda'
Sy.No.106/1-

A
Yes QOVth

Finance '

Commission

200 Sq. Mts. @rivate land
withownerNOC)

200 Sq. mts. (Private land
:No.13tl3

5000 Sq. mts. (V.P. Own

Yes QilVth
Finance

Commission

'rfiflfltrflffi[i&ll

ffiM

'tl
ll

;lir

24 Sao Jose de
Areal

Yes

25 Paroda MRF exists. Yes

26 Dramapur

- Sktim

Yes

27 Sarmra MRF shed already exists. Yes

28 Assolna Yes

29 Yes

30 Ambelim Work order issued. Yes
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The Block Develonment Officer. Dharbandora.

SR.
I{O,

NAl\fE OF
v.P.

CITRRENT STATUS OF THE MRF I"A}[D FT'I\DS REMARKS

Co1lem MRF Shed exists in Sy.No.6/0 of Collem
Village.

2ud proposal: The Govt. land admn. 5500 sq.

mts. In bearing Sy.No. 98/1 identified and in
possession of V.P. since 2005. NOC from
Pollution conhol board, Town & Country
planningDept. Quepem obtained. Dept. of

settlement & land records demarcated land and
plan issued The land for Garbage site is also

eanrrarked in Goa kegional plan202l. We have
applied for NOC &om Forest Departlaent

which is not yet issued by them.

Not
available

'1 Dharbandora MRF Shed exists in Sy.No.38/2 of Piliem
Village.

2"d proposal: Panchayit Identified land for
garbage disposal siteltrdRF in Sy. No.14/3 of

Village Pilliem, Taluka Dharbandora
admeasuring 5000 sq. mts. andProposal sentto

TCP Qupem, avaited for N.O.C./mning
Certificate.

Not
available

J Kirlapal -
Dabal

MRF Shed exists in Sy.No.97l56 of Codli
Village-

2"d proposal: Panchayat has identified the land
for setting up of Solid waste Idanagement
project for Garbage disposal site/NIRF in
Survey No. 97124 of Codli Village in V.P.
Kirlapal-Dabal andthe same is pending for
apuroval before the GSPCB, Saligao-Goa

Not
available

,1 Molem MRF Shed exists in Sy.No.31/5 of Molem
Yillage.

2d proposal: Vill4ge Panchayat has idelrtified
land in Survey No.27l1 in $angod Village under

ERC Sangod andProposal is pending before
SDLC. Dharbandora

Not
available

j, Sancordem MRF shed exist in Sy.No.7/O of Sancordem
Village.

2d proposah Village Panchayat has identified
the land for the treatment of Dry and Wet

garbage in Survey No.2411 at Satpal in
Sancordem and proposirl forwarded to the

Collector, South Goa through proper channel on
Tln4D\Zl,for the admeasuring land of 5000

Sq. Mtr3.

Not
available

I

I

(Actian bli : The BDO Dhafi andoru)

ACTION TAKEN TIIYDER RTYER REJTIVINATION

NAME OF THE
BLOCK

NOTICES
ISSIIEI}

COMPLIEI) DISCONNECTIONS

Quepem N.A. N.A. N.A
Ponda 204 204 Nil

Sanzuem 8l 81 N.A.

Mormugao 118 118 Nil
Salcete 136- Domestic

11 - Commercial
136- Domestic

10 - Commercial
0 - Domestic

1 - Commercial

Canacona 11 1.1

Dharbandora Nil .NA NA
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1) Canacona Municinal Council.

SR.
NO.

CURRENT STATUS OF
TH-s'.MRFI"AI{D

FTTNIDS RE}IAR.Iff

I J L{RF ShA ayailable 14* Finance.

te is done. Authorisatior

SITEIDENTII'IED Site available.

-_NqC 
OBTAIIYED Yes.

TECHMCAL
SAIYCTION
OBTAINED

Yes.

AI]TEORISATION
FORI}RYWASTE

Palmentfoi@
awaited-

AUTHORISATION
FORWETWASTE

Authorisation awaited.

The DM (s) inquired regarding notices issued tow4rds sewerage corurections. The clJe{.
Medical officer, Directorate ofHealth Services informed thatzsdisconnections have been dorre.

Regarding sew€rage connections it was infomred that the disconnection notices are
issued to the concemed household with a copy marked to the Health Deparffient and therealter
the Health Department takes necessary action under Goa p,blic Health Act.

The review of the Garbage l{anagement Sites from.all the Chief oftjcers/ otlicifllr;
which is as under:

(Aclion by : The co c**@. : :i s

' 2) Quenem Municipal Council.

SR
NO.

CURRENT STITUS Or

- 
THE MRF II\NI)

FTINDS REMARKS

valid upto 25/09/2022. Therafter vide
letter dated lglllt2l}O this Council has;
requested Goa State pollution Control

Board forrenewal and same is

L MRF Shed at Pedamol
Sirvoi.

N.A,

SITE IDENTIF'IEI) The acquired land in Sy.NoX
admeaswing an area 20775 i

setup 10 MT per day Garbage
site which is in operation sinr
setup 0.5 TPD Bio-Methanatir

l/1 atPedamol SirvdEQuepem fatuta
Sq.mt. for garbage treatrnent plant anri
Treatuent Plant and constructed landfill
:e February 2012. Also the Council ha..;
m nlanf qnrl <qma io i- ^---^+i^-NOC OBTAINEI) N.A.

,1 s$rs up mr
dated 191fin020 the Council has requesred Goa Statr
mtrol Board for renerxrnl And cem. io o.,-i+o,i

TECHMCAL
SANCTION
OBTAINED

N.A.

AUIHORISATION
FORDRYWASIT,

Approval fc
vide letter
pollution Cc

AUTEORISATION
FOR WET WASIE

Applied for r*r.*u
pg9: i" the porral of GSpCB vide apptication No.7493?: Jri*r
24198!202! and paid an amounJ of ns.10,0b0 /_ for aperiod ots yeun
and also tle council has appried for consent under the water act anc
Air Act through online mode in the portal of GSpCB ,iA" uppfi"rtlon
no.1026972 and paid an amour it gs.lz,zsl/_ fo, up.rioa oi io
years. The consent to operate is hereby granted for the uia,ity oflBro
metlanation plant andbailing -*t'*I rz nosl from GSpcB vide
letter dated,27fi2n\Zt and is valid upto ZinADa]i..

(Aaion by: TIrc C ,;
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tvfnF Sfrea * consilG-on
council. Installafi on of con

on31/ffi/M.

by:Th"@

CM

+rrsmEmD
i[qq oBTA-eiED

2 MR-F Sheds are in
^.onesnea@S{ffara-fimited under CSR ftnds
aod one rn"a 

"oo.tila under 14ft

-:rigglgg_C.*ry,ission sranrs.

l

I

I

i

* o*n"u
rEziiiror.Alreadyrffi

DISCONNEEII.ONS

26 Residential
4 Commercial

Ygs
l5rResidential
4 Commercial

Matter is intimated to pifC gatti for
_necessary action under,Gpa public

flealthAct for 13 Cases. t'h" HJth
Deparhnent has already 

"ooao"t"A 
tL

site inspection

.Fur-tefr 
in redy, the Health Officer

stated that the matter is not under river
rejuvenation and is not **""tJ *itl

river strerches and NdT matter.

ii

ri

il

li

ii

11 TION
Iafi.xET WASTE

?nby:fkeCO@
I

,

)

t tt1-e-"_r.ar Cu) .4a*_t u Y-*-rlz

I

i

I

I

sancrror,{

4) Il{ormusao Municipal Council.
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.:-i-r-1"
I.t
I

I

The DM (S) inquireid with the members if there lwere any issues, wherein the interuenr.iofr
I

I

of the DM (S)lis required: i : I

It was also highlighted that many unauthorised waste collectors also dump tli.,ir

garlage in their vicinity. 
I j

Ihe DM {S) dirccted Cuncolim Municipot Council to sort out the issue by keepi:;1,i
,l

a sirta watch ovet the iame. The Pottutiort Confiol Board which ksues N0C illlrii
huli generunrc of waste also was direaei tu inspect the wsste segreganis tt,,ti

iirl
disTnsa;l as per theb gaidelines. I i I

utuit t.$ Per araetr tutttEuracs.
I

ti
(Action by ! Cancolim Municipal Co unciUGSPC'I (Actionby: CancolimMunicipr

'l

,Iqciilll
I

I

Ttrc DM (S) directed the rqresentative of Goa SYate Pollution Cowrol Board to sulst".i,i,ili
the elmr gililtelines by which the Panchayots and Municipalities have to appty J;,tll-
ailhofisatioilmnsert to operut*

(Actlonby: GSPCtt)

The meeting ended at 12:30 with thanks to all present for the meeting.

This is issued with the approval of the Diskict Lulagistrate, South Goa District.

South Goa Distnct, Margao.

rhq aij-eqlh!, o*'€[\o"cti.e st t\ec-]iA- S<rr\wb

i"^"n-' too't 
- D 

I-(- ; , 
I

I

" rrr rrItlfidli,

to,
AII concemed.

I

1) Mqrgao Municipal Council: It was informld that the Margao Municipal Council is,i

doiqg 100% door to door collection and thai the segregation ofthe dry rvaste is r,iqli
,l

done by the Council. 
i

Further, it was pointed out that the villalers of the neighbowing villages cre,,{r
rl

nui3ance bythrowingtheir waste in.the jurisdiction ofMargao Municipal Council. i,t
L

Th+ DM {S) directed the Margco Manispot Councit to sort ottt the issuc 'u.y

rli
keQing a sfiictwalch over tle swne. I i

,l
1

(Aclionby: Margaa Municipal Coutt, 'tN

I

4

tW
I (Rajesh Ajgaonkar )
Deputy Collector (D.R.O ),
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3ir,

Flerase t'inci attachnretrt on above cited subject'

f/dl 6'*"

ol,tlre 30th Review Meetinq held on 16/a3/2021 al03'30 p.m.

ilii$('torate Nortlr Goa

.16 Aprii, 2A21, 02'.45 Ptn IST

liegar Ba bu ii Ga ucle (dycd ro- north.g oa @ ni c'i n)

r:i:ntact@zerov,/aEtegoa.corn; qoapc[:@)gspcb.in; goapcb@recliffrrrail.corrr; goapcb@gnrail-corn; rrrail'qspcb@gov'in;

r:iii.-hea!.g.a@nic.in;directorhealth-goa@yahoo.co.in;clirector-health.goa@yahoo.co'in;goaidc1965@gmail'com;
;i:s-purrl.qoa@nic.in; ee3-pwd.gr:a@rric.in; clycrev-north.goa@nic.in; clir-panc.goa@nic.in; sdm-bichr:lirrr'gr:a(9rric'in;

,clrri-rrepirsa.gr:a@rric.in; sclnr-panaii.goa@nic.itr; sdrr-sattari.qoa@nic irr; sdtn-pernem'goa(Onic'itr;

:ir,:)::-ruri.lariahage@gmail.cbm; commissioner@ccpgoa.com; chiefofficermmc@yahoo.in; co-sallquelrmmc'goa@nic in;

r:,;-ria!i,.:oimc.goa@nic.in; co-pernelllmc.goa@nic.in; bmcgoal @gmail'corn; bclo-sattari'goa@nic'in; bdo-

iisr,rracJi.goa@ni<-.in; hidcl-bardez.goa@rric.in; pernernbdo@grnail'corn; bicholimbrlo@grnail'conr

+4-a=-

&_--
16' 

q '-J

ta.z-o B*

!*:ti, ir,:garrls,

.;'; t,.:!1*r:tr:riilRO).
'i1 1;-li r i-ii;s Districi.

) -lutrr Review Meeting.pdf

iII Gt- "*

ffi,,*-
N.
1\

\
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